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Balkrishna Ganpat Tonde 	 Applicant. 

V/S 

Central Railway. 	 Respondents. 

CORAM:HQNIBLL mLmBLR(jj P SHFU B.S.HLGOE, 

HON'BLL ML.MBLFA'(A),SHRI P.P,-SRIVASTAVA. 

TRIBUNAL'S QRUER-,(FINAL1 	 Dated: 6/2/1996, 

Shri G,,.5.Walia for the applicant. 

Learned.Lounsel for the applicant states that he has 

'A' ~nstructions from his clients, The O.A. is dismissed n qrr 

I IT a non—prosecution of the application. 

Certified Txue Copy, 
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sectioa C;' 
Centr'd .;', (Va, 'Yet b u n 1, 

8umlo,iy Lench. 
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1,Balkrishna Ganpat Tondeg 
C/o Shri G.S.Walia,Coun5el 
for applicant. 
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nion of India through 5 
hri V.G.Regg.6o6nsel 

for respondents. 
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CENTRAL ADMINISTRATIVE TRIBUNAL 
BOMBAY BENCH. 

T.A. No. 488/87/ 	 0t:_ 	 )0 
J 

Mr. B.G. Tonde 	 Applicant.. 
V/S * 

The Union of India & Ors. 	 Respondents. 

CORAM: HONIBLE SHRI B.S. HEGDER, MEMBER (J). 

HONIBLE SHRI P.P. SRIVASTAVA, MEMBER 

TRIBUNALIS ORDER: 	 Dt:— 22/1~96'.' 

Shri D V . Gangal for Sh'ri G.S.- Walia for the 

applicant and Shri S.C. Ohavan for Shri Rege for the 

Respondents. 

The Tribunal vide its order dt. 5/4/89 while 

rejecting the MP. 157/89 had observed that the Respondents. 

may move . the Tribunal after the Divisional Commissioner 

de 
. 
cides the appeal pr5ferred by the applicant. It is not 

hether the Divi. Commissioner has passed any order. 

The Respondent is therefore directed to collect the. 

tion and A furnish.the same to the Tribunal on the 

te of hearing. Copy of order be given to the parties,­

th copy of last order dt. 5/4/89* 

5.0. It'ill 6.2.96* Certifled True 
Date.. .. A.. 

eopy to:~ 
Mr. G.S. LJalia,Adv. 
for the Applicant. 

2, 	Mr. V.G. RegejAdv. 
for the Respondents. 
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